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Recognition of Unions Derecognised for Parti-
ipation in 19th September, 1968 Strike
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*444, SHRI S. M. BANERIJCE : Will
the Minister of HOME AFFAIRS be plcased
to state :

(a) whether the recognition of those
Unions, Associations and Federations of
Central Government employees which parti-
cipated in the 19.h Sepiember, 1968 strike
have now been restored;

(b) if not, the reasons for this abnormal
delay;

(c) whether it is also a fact that de-
mands of employees are being accumulated
for want of proper discussion with the
authorities; and

(d) if so, steps taken by Government
to create avenues for negotiations beiween
the employees and the Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) No,
Sir.

(b) At present there is no proposal.
(¢) No, Sir.
(d) Does not arise.
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Withdrawal of C. R. P. from West Bengal

*445. SHRI INDRAJIT GUPTA : Will
the Minister of HOME AFFAIRS be pleased
to state :

(a) whether the West Bengal Govern-
ment’s request to withdraw Central Reserve
Police from the State has been complied
with; and

(b) if not, the reasons for not withdraw-
ing the Central Reserve Police from the
Siate ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and
(b). The Government of West Bengal was
informed that the Central Reserve Police
Units located in that State may be treated
as no longer available to them.

Riots in Uttar Pradesh

*446. SHRI N. SHIVAPPA ;
SHRI ZULFIQUAR ALI KHAN :
SHRI MEETHA LAL MEENA :
SHRI SARJOO PANDEY :
SHRI P. K. DEO :
SHRI BENI SHANKER SHARMA :
SHRI RAMAVATAR SHASTRI :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether riots recently broke out in
Lucknow and other parts of Uttar Pradesh;

(b) whether several people were killed
in the communal frenzy;

(¢) whether Government of India have
received any report from the Uttar Pradesh
Government in this rcgard; and

(d) if so, the details thereof ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) to (d).
According to information received from the
State Government riots have taken place at
Mau Nath Bhanjan in Azamgarh district
and at Lucknow during 1969, The Mau
Nath Bhanjan riots started on the 29th
March, 1969 from a minor quarrel between
boys of different communities and continu-
ed till the first week of April. Eleven
persons died in the riots. 288 persons have
been arrested in conoection with the in-
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cidents. An inquiry has been held by Shri
M. Lal, a senior member of the Board of
Revenue, whose report is under considera-
tion of the Srate Government. The dis-
turbances at Lucknow had broken out on
the 26th May, 1969, in which five persons
were killed and property worth about Rs. 3
lakhs was looted or destroyed. 482 persons
have been arrested in connection with those
incidents.

Devclopment of Ladakh

*447. SHRI S. K. TAPURIAH : Will
the Minister of HOME AFFAIRS be pleascd
to state :

(a) whether it is fact that 90 per cent
of the expenditurc on Ladakh is borne by
the Centre ;

(b) whether the amount allocated to
Ladakh during the Third Five Year Plan
was not fully utilised ; and

(c) if so, what were the developmental
works that had to suffer on this account ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y.B, CHAVAN): (a) During the period
1960-61 to 1968-69 90 per cent of the expendi-
turc in respect of plan schemes in Ladakh
was being bornc by the Central Government
The question of continuing this pattern of
assistance during the Fourth Plan pcriod
(1969-74) is under consideration.

In the case of administrative and other
nonplan schemes, Central assistance is given
to the extent of 50 per cent of the expendi-
ture as grant. However, for Key officers,
as also their supporting staff and their
offiice and residential accommodation im-
mediately necessary, 100 per cent assistance
is provided by the Centre.

(b) and (c). There was some shortfall
in the expenditure rclating to schemes under
the following heads of development ;—

1. Agriculture

2. Community Development.
3. Animal Husbaodry.

4. Education.

5. Health.

6. Cottage lnustries.
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7. Forest.
8. Co-operation
9. Publicity
10.  Electricity-Rural
11.  Fisherics
12.  Mineral Development.

13.  Engineering Schemes—Roads and
Bridges, Irrigation Projects, etc.

The shortfall was due mainly to paucity
of skilled and unskilled personnel and to
very short working scason in the district,
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